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 year  ‘1973-13  along  with  the
 Audited  Accounts  and  the
 comments  of  the  Comptroller
 and  Auditor  General  thereon,
 [Placed  in  Library.  See  No.
 LT-8835/74].

 (Interruptions)

 MR.  SPEAKER:  The  position  is
 made  very  clear  by  the  ruling.  I  am
 very  clear  about  :t.  I  am  not  allow-
 ing  any  further  discussion  on  it.  Shri
 Balgovind  Verma.

 NorirteaTions  unper  Coat  MINEs
 Provyipent  Funp,  Famity  PENsION

 AND  Bonus  Scuemes  Act,  ETC.

 SHRI  BALGOVIND  VERMA:  I
 beg  to  lay  on  the  Table—

 a  A  copy  each  of  the  following
 Notifications  (Hindi  and  English)
 versions)  under  section  7A  of  the
 Coal  Mines  Provident  Fund,  Family
 Pension  and  Bonus  Schemes  Act,
 1948:

 (i)  The  Coal  Mines  Provident
 Fund  (Amendment)  Scheme,
 874  published  in  Notifica-
 tion  No.  G.S.R.  883  in  Gazette
 of  India  dated  the  370  August
 1974,

 (ii)  The  Andhra  Pradesh  Coal
 Mines  Provident  Fund
 (Amendment)  Scheme,  ‘1974,
 published  in  Notification  No.
 GSR.  834  in  Gazette  of
 India  dateti  the  3rd  August,
 1974,

 The  Rajasthan  Coal  Mines
 Provident  Fund  (Amend-
 ment)  Scheme,  1974,  pub-
 lished  in  Notification  No
 G&R.  885  in  *  Gazette  of
 India  dated  the  3rd  August,
 1974,

 (iv)  The  Coal  Mines
 Provident  Fund  (Amend-
 ment)  Scheme,  1974,  pub-
 lished  in  Notification  No.
 GSR.  836  in  Gazette  of  India
 dated  “the  3rd  August,  1974,

 (iil)

 AUGUST  29,  974  Comm.  on  Welfare  of  168
 S.C.  &  S.  T.  Reporte

 (2)  A  copy  of  the  Iron  078  Mines.
 Labour  Welfare  Cess  (Amendment)

 Rules,  97  (Hindi  ang  English  ver-
 sions)  published  in  Notification  No.
 G.S.R,  909  in  Gazette  of  India  dated
 the  24th  August,  1974,  under  sub-
 section  (4)  of  section  8  of  the  Iron
 Ore  Mines  Labour  Welfare  Cess  Act,
 1961,  [Placed  in  Library.  See  No.

 LT-8337/74.)

 ANNUAL  REPORT  OF  NATIONAL  INSTI-
 TUTE  FOR  TRAINING  IN  INDUSTRIAL

 ENGINEERING,  BOMBAY  FOR  1972-73,

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OR  EDUCATION  AND
 SOCIAL  WELFARE  AND  IN  THE
 DEPARTMENT  OF  CULTURE  (SHRI
 D.  P.  YADAV):  I  beg  to  lay  on  the
 Table  a  copy  of  the  Annual  Report
 (Hindi  and  English  versions)  of  the
 Nationa]  Institute  for  Training  in  In-
 dustrial  Engineering,  Bombay,  for  the
 year  1972-73.  [Placed  in  Library.
 See  No.  LT-8838/74].

 32.36  hrs.

 COMMITTEE  ON  THE  WELFARE  OF
 SCHEDULED  CATES  AND  SCHE-

 DULSED  TRIBES

 Reports  or*Srupy  Tour  or  Srusy
 Grovurs  I  anp  II

 SHRI  D.  BASUMATARI  (Kokra-
 jhar):  I  beg  to  lay  on  the  Table  #
 copy  each  of  the  following  Reports
 of  the  Study  Tours  of  the  Committee
 on  the  Welfare  of  Scheduled  Castes
 and  Scheduled  Tribes: —

 (l)  Report  of  Study  Tour  of
 Study  Group  I  of  the  Com-
 mittee  to  Jamar  and  Kash-
 mir,  Patisla  and  Chaniigarh
 during  June,  I97¢.

 Grom,  Kanyakumari,  Cochin,
 ;  Gotacemund

 and  during  June—


